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ordinarY Issue of the Gazette of India 
on the Republic Day and on the Inde-
pendence Day. 

(b) Honorary ranks mentioned in 
categories (i) and (ii) above are gr:mt-
ed to those ers~ns who have render-
ed service of a high order to the Indian 
Union and who have rendered singal 
service to the Armed Forces or have 
taken special interest in fostering the 
development of the Armed Forces. 

HonorarY ranks mentioned in cate-
gorY (iii) (a) above are granted tc 
JCOs who have rendered ~ c all  dis-
tinguished service, while HonorarY 
ranks mentioned in cate;::ory (iii) (b) 
above are granted on retirement to 
those JCOs and NCOs who have ren-
dered distinguished al,ld meritorious 

.ervice. 

t'ralning of N.C.C. Cadets in MountaiB 
Warefare 

J Shri Yashpal Singh: 
910. l 8hrt Bishanchander Seth: 

Will the Minister of Defence be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment are considering a propos<ll to 
train N.C.C. cadets in mount<lin war-

fare; 

(b) if so, when it is likely to stmt; 

and 

(c) whether there is <lny ~c eme to 
train theSe c:ldcts in w"ather con-
ditions similar to those obtaining in 
NEF A' and Ladakh? 

The Minister of Defence (8hri Y. 
B. Chavan): (a) No, Sir. 

(b) and (c). Do not arise. 

8urvey of Power and Energy 
Resourcetll 

911. Shrl P. C. Bol'OO8h: Will the 
Minister of PlaDDinr be plealfed to 
ltate: L. :': I I 

(a) whether an Expert Committee .. 
make a survey of India's power an. 
energy resources has been rc.centq 
constituted; and 

(b) if so, the terms of reference It 
the Expert Committee? 

The Deputy Minister in the Mini .... 
try of Planning and Labour and tor 
Employment (8hri C. R. Pattabhlra-
man): (a) Yes, Sirs. 

(b) A statement is placed on the 
Table of the House. [PLaced in Lib-
rary. See No. LT-671jC3]. 

Enquiry into rever,ts '0 NEFA aDd 
Ladakh 

J 8hrt Hem Barna: 
\.. Shri Hati Vishnu Kamath: 

Will the Minister of Defence be 
pleased to state: 

(a) whether the enquiry into om 
rffent reverses in NEFA and Ladakh 
hag been initiated by now; and 

(b) if so, th<: terms of reference 01 
this enquiry and the personnel con-
stituting the En,!uiry Commi.<;.Sion? 

The Mini:<t"r of Di":coel' (Shri Y. 
B. Ch"van): (n) the Chid of Army 
S10ff hd.i arr:L1ged for an a p.praisal 
being made of 1h[' fighting in NEFA. 
No other c!1quiry jo; llcing held. 

(b) Does not a,-;",. 

Yol Khas 

913. 8hri Hem Raj: Will t.he Minister 
of Defence be pleased to state: 

(.1) Vll:cLhcr it i:; a :l'act that the 
lands of the Yol Khas have been taken 
in lease by th" Government :l'rom the 
Zamindars of Ydl and the rent is fixed 
pf'Tmanently with them; . 

(b) Whether it is also a fact that 
the land rent of the plots leased to the 
shopkeepers of Brigade Bazar by 

Government has been raised from Re. 
1 and Rs. 2 pl:'r plot to Rs. 10 and RII. 
20 per men.sem; and 
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(c) if so, the rea!iOns therefor? 

The Minister of Defence (Shri Y. 
B. Chavan): (a) Yes, Sir. Lar.d 
measuring about 770 Acres lit Yo! 
Kbas was requisitioned in Hl42 fol' 
Prisoners of War Camp. Annual re-
curring compensation was being pllid 
regularly to the landowners until the 
date from which it was decided to 
acquire it. 

(b) Yes, Sir. Rent Of open plots of 
!.and occupieei by the shopkeepers of 
Brigadp Bazar has been raised to Rs. 
10 P.M. 

(e) The rent fixed earlier was too 
low. The rent nYW fixed is in accord-
ance with the rules alld has beel. 
enforced with effect from the date 
of acquisition, viz., 16th April, 1962. 

Employees of Soldiers', Sailors' and 
Airmen's Boards 

914. Shri Hem Raj: Will the Minister 
of Defence be pleased to state: 

(a) the progress made in confirrr.-
in~ the employees of th" Soleii".-<, 
Sailors and Airml'n Boards and by 
wh..t time it will be finalised; 

(b) whether it. is a fact that fur-
meriy the posts of welfare \'.'orker,; 
e ist~  in t\es(' boards, but thev have 
been dropped sam" years back; and 

(c) whether Government propose iu 
revive thosp P().its due to tilt' he:lvy 
wo,·k which has fall"" on thl'S:' board, 
due to the emergency? 

Th.. ini~ter Qf Defence (Shri Y. 
B. Ch.lvan): (a) Two States viz., 
Rajasthan and Assa'm have agreed 
to the proposals to make the District 
Soldiers' and Airmf'ns Boards perma-
nent. Other States are still consider-
ing the proposal. 

(b) Posts 01 Wel1are Workers 
existed in some Boards in a few States 
nut they were subsequently abolished 
except in one State. 

(c) The matter is under consldera-
tiun. 

Milltar,. Pensloll!l 

915. Shrl Hem Raj: Will the Miru.-
ter of Defence be pleased to state: 

(a) whether the payment of military 
pensions is made by the Military 
Audit employees themselves instead 
of the postal department in the 
Districts of Punjab plains i.e., Amritsar 
etc.; and 

(b) if so, whether Government pro-
pose to extend that system to the 
'hilly districts of the Punjab where 
there is great concentration or such 
persons inhabited by the Dogras? 

The Minister of Defence (Shri Y.B 
Chavan): (a) In the Punjab, the De-
fence Accounts Department mnk611 
payment of pensions to Defence pen-
sioners only in Amritsar District 
through a Pension Paymaster. 

(b) No, Sir. This question has al-
ready been examined and it 'has been 
decided not to extend the system te 
the hilly areas of Ih(' Punjab as it ~ 
unlikely to bE'nefit the pensionerll. 
Payment throl1gh military paymasters 
can be l1ndertaken only in t wn~ 

where there are treasuries and sub-
treasllries. For in,tance in Kangra 
District alone, pensions arc 'It presen* 
paid through 8 Treasuries/Sub 
Treasuries and about 148 Post ic ~  

If 3 ment~ were made through 
Pension Paymasters it would be 
possible to do so only at 8 towlUl 
where treasuries/sub-treasuries exist. 

Pension to Watch and Ward staff of 
Army Ordnance CorPs 

916. Shrt Hem Raj: Will the Minis-
ter of Defence be pleased to state: 

(a) whether it is a fact that ex-
aervicemen who have served in the 
Wak-h and Ward Estblishment of t'he 
Army Ordnance Corps and who !have 




